1
ITEM NO.10 COURT NO.5 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).202/1995
IN RE : T.N. GODAVARMAN THIRUMULPAD Petitioner(s)

VERSUS
UNION OF INDIA AND ORS. Respondent(s)
(“ONLY”[ 1 ] INTERLOCUTORY APPLICATION NOS. 79569 AND 79576/2019
[APPLICATIONS FOR INTERVENTION AND DIRECTIONS]WITH INTERLOCUTORY
APPLICATION NOS. 159670 AND 159677/2019[APPLICATIONS FOR EXEMPTION
FROM FILING OFFICIAL TRANSLATION]AND INTERLOCUTORY APPLICATION D.
NOS. 14261 AND 14262/2021[APPLICATIONS FOR URGENT LISTING OF I.A.
NOS. 79569 AND 79576/2019 AND EXEMPTION FROM FILING DULY ATTESTED
AFFIDAVIT]IN RE : SHRAMIK RICKSHAW CHALAK-MALAK SEVASANSTHAAND[ 2 ]
INTERLOCUTORY APPLICATION NOS. 32166 AND 32169/2022[APPLICATIONS
FOR IMPLEADMENT AND DIRECTIONS]IN RE : SARDAR BHAGAT SINGH SEVA
TRUST, U.P.INWRIT PETITION (CIVIL) NO. 202/1995“ONLY” ARE LISTED IN
W.P.(C) No. 202/1995 “ONLY” ON 12.05.2022 AND THE NAMES OF “ONLY”
THE FOLLOWING ADVOCATES MAY BE TREATED TO HAVE BEEN SHOWN AGAINST
THESE I.As.MR. HARISH N. SALVE, SR. ADV. [A.C.],MR. A.D.N. RAO, SR.
ADVOCATE [A.C.],MS. APARAJITA SINGH, SR. ADVOCATE [A.C.], MR.
SIDDHARTHA CHOWDHURY, ADVOCATE [A.C.]MR. G.S. MAKKERFOR S.NO.[ 1 ]
MS. MISHA ROHATGI MOHTAFOR S.NO. [ 2 ]MR. VIVEK GUPTA )

Date : 12-05-2022 This petition was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE L. NAGESWARA RAO
HON'BLE MR. JUSTICE B.R. GAVAI
HON'BLE MR. JUSTICE A.S. BOPANNA

For Petitioner(s) By Courts Motion, AOR
M/S. Mitter & Mitter Co., AOR
M/S. Lawyer S Knit & Co, AOR
Mr. Chanchal Kumar Ganguli, AOR

Mr. Suhaan Mukerji, Adv.

Mr. Nikhil Parikshith, Adv.

Mr. Vishal Prasad, Adv.

Mr. Abhishek Manchanda, Adv.

Mr. Sayandeep Pahari, Adv.

Mr. Tanmay Sinha, Adv.

Sianatyee ot verifed M/S.PLR Chambers And Co., AOR

Digitally S\gﬁe by
BALA PAR! HI
Date: 20 5.13

Reason = Mr. Syed Mehdi Imam, AOR
Mr. T. Harish Kumar, AOR
Mr. Videh Vaish, Adv.
Mr. Lalit Mohan, Adv.
Mr. Johnson Subba, Adv.
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Misha Rohatgi, AOR
Devansh Srivastava, Adv.

Balbir Singh, LD ASG
Mrinal Elkar Mazumdar, Adv.
Mukesh Kr. Verma, Adv.
Neeraj Kr. Sharma, Adv.
Harsh Singhal, Adv.
Prahil Sharma, Adv.
Priyanka Sharma, Adv.
Ambuj Sarswal, Adv.
Sandeep Tyagi, Adv.
Indira Bhakar, Adv.
Archana Pathak Dave, Adv.
Suhashini Sen, Adv.
S. S. Rebello, Adv.
Shyam Gopal, Adv.
Sughosh Subramanyam, Adv.
D. L. Chidananda, Adv.
Gurmeet Singh Makker, AOR

Brijender Chahar, Sr. Adv.
Vivek Gupta, AOR

Anil Katiyar, AOR

Shri. Gaichangpou Gangmei, AOR
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Raj Kishor Choudhary, AOR
Shuvodeep Roy, AOR
V. Balachandran, AOR
P. R. Ramasesh, AOR

Rani Chhabra, AOR
Sudhir Kulshreshtha, AOR
Rajiv Mehta, AOR
Rathin Das, AOR
P. Parmeswaran, AOR
Pratibha Jain, AOR
Prashant Kumar, AOR
H. S. Parihar, AOR
Bina Madhavan, AOR

Parekh & Co., AOR
G. Prakash, AOR
T. N. Singh, AOR
A. N. Arora, AOR
Vikrant Singh Bais, AOR
Rajesh Singh, AOR
Sharmila Upadhyay, AOR
Sudarsh Menon, AOR
E. C. Agrawala, AOR
Ranjan Mukherjee, AOR
Umesh Bhagwat, AOR
C. K. Sucharita, AOR
Gopal Singh, AOR
Jitendra Mohan Sharma, AOR
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M/S. Corporate Law Group, AOR
Mr. Himanshu Shekhar, AOR

Mrs. B. Sunita Rao, AOR

Mr. Ejaz Maqbool, AOR

Ms. Madhu Moolchandani, AOR
Mr. P. N. Gupta, AOR

Ms. Jyoti Mendiratta, AOR

Mr. Jai Prakash Pandey, AOR
Mr. Mohd. Irshad Hanif, AOR
Mr. Naresh K. Sharma, AOR

Ms. Abha R. Sharma, AOR

Mr. S. R. Setia, AOR

Mrs. Manik Karanjawala, AOR
Mr. C. L. Sahu, AOR

M/S. M. V. Kini & Associates, AOR
Mr. Rajat Joseph, AOR

Mrs. Nandini Gore, AOR

Mr. Radha Shyam Jena, AOR

Mr. Pradeep Kumar Bakshi, AOR
Ms. Divya Roy, AOR

Mr. Neeraj Shekhar, AOR

Mr. E. M. S. Anam, AOR

Ms. Charu Mathur, AOR

Mr. T. V. George, AOR

Mr. Amit Anand Tiwari, AAG.
Dr. Joseph Aristotle S., AoR.
Ms. Mary Mitzy, Adv.

Ms. Devyani Gupta, Adv.

Ms. Tanvi Anand, Adv.

Mr. Amit Anand Tiwari, AOR

Ms. S. Janani, AOR

Mr. Surya Kant, AOR

Mr. S. C. Birla, AOR

Mrs. Bina Gupta, AOR

M/S. K J John And Co, AOR

Mr. Ratan Kumar Choudhuri, AOR
Ms. Binu Tamta, AOR

Ms. K. V. Bharathi Upadhyaya, AOR
Mr. Punit Dutt Tyagi, AOR

Ms. Sujata Kurdukar, AOR

Mr. Tejaswi Kumar Pradhan, AOR
Mr. Dharmendra Kumar Sinha, AOR
Ms. Baby Krishnan, AOR

Mr. Shibashish Misra, AOR

Mrs. M. Qamaruddin, AOR

Mr. Irshad Ahmad, AOR

Mr. Rauf Rahim, AOR

Mr. B V Deepak, AOR

Mr. Sudhir Kumar Gupta, AOR
Mr. Shiva Pujan Singh, AOR

Mr. Rajeev Singh, AOR

Mr. Ramesh Babu M. R., AOR

Mr. Hitesh Kumar Sharma, Adv.
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Mr. S.K. Rajora, Adv.

Mr. Akhileshwar jha, Adv.

Mr. E. Vinay Kumar, Adv.

Mr. Kuldip Singh, AOR

Mr. K. V. Vijayakumar, AOR
Mr. Sarad Kumar Singhania, AOR
Ms. Malini Poduval, AOR

Mrs. Anjani Aiyagari, AOR
Mrs. Rekha Pandey, AOR

Mr. Avijit Bhattacharjee, AOR
Mr. Lakshmi Raman Singh, AOR
Mr. Kamal Mohan Gupta, AOR
Mr. Rajesh, AOR

Mr. S.. Udaya Kumar Sagar, AOR
Mr. Ashok Mathur, AOR

Mr. Gopal Prasad, AOR

Ms. A. Sumathi, AOR

Mr. Ajit Pudussery, AOR

Ms. Hemantika Wahi, AOR

Mr. P. V. Yogeswaran, AOR

Mr. Abhishek Chaudhary, AOR
Mr. M. C. Dhingra, AOR

Ms. Sumita Hazarika, AOR

Mr. Raj Kumar Mehta, AOR

Mr. T. Mahipal, AOR

M/S. Arputham Aruna And Co, AOR
Mr. Tarun Johri, AOR

Mr. Ram Swarup Sharma, AOR
Mr. K. L. Janjani, AOR

Ms. Asha Gopalan Nair, AOR
Mr. A. Venayagam Balan, AOR
Mr. Krishnanand Pandeya, AOR
Mr. E. C. Vidya Sagar, AOR
Mr. Rakesh K. Sharma, AOR
Mrs. Kanchan Kaur Dhodi, AOR
Mr. M. Yogesh Kanna, AOR

Mr. Chirag M. Shroff, AOR
Mr. Amandeep Mehta, Adv.

Mr. Abhishek Atrey, AOR
Mr. Sarvam Ritam Khare, AOR

Mr. Raghvendra Kumar, Adv.
Mr. Anand Kumar Dubey, Adv.
Mr. Narendra Kumar, AOR

M/S. Cyril Amarchand Mangaldas Aor, AOR
Ms. Mayuri Raghuvanshi, AOR

Mr. Aravindh S., AOR
Ms. C. Rubavathi, Adv.
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Somesh Chandra Jha, AOR
Adarsh Nain, AOR
Ruchira Goel, AOR
Mrinal Gopal Elker, AOR

Sunny Choudhary, AOR
Ramesh Thakur, Adv.
Seita Vaidyalingam, AOR
Siddhartha Jha, AOR

V. N. Raghupathy, AOR
Afzal Ansari, Adv.
Parikshit P. Angadi, Adv.

P. K. Manohar, AOR
Nishanth Patil, AOR
Vinod Sharma, AOR

Manish Singhvi, Sr. Adv.
Arpit Parkash, Adv.

Sandeep Kumar Jha, AOR
James P. Thomas, AOR
Vanshaja Shukla, AOR
Joseph Aristotle S., AOR
M. R. Shamshad, AOR
Shalini Kaul, AOR

Ravindra Raizada, Sr. Adv.

Manoj Kumar Mishra, Adv.
Rajeev Kumar Dubey, Adv.
Ashiwan Mishra, Adv.
Anurag Tiwari, Adv.
Kamlendra Mishra, AOR

S. Gowthaman, AOR

Guntur Pramod Kumar, AOR

Shubhranshu Padhi, AOR
P. S. Sudheer, AOR

Sunil Kumar Sharma, AOR

Abhinav Mukerji, AOR
Pragya Baghel, AOR

Monika Gusain, AOR

Nishe Rajen Shonker, AOR
Anu K. Joy, Adv.

Alim Anvar, Adv.

Barun Kumar Sinha, Adv.
Kumar Anurag singh, Addl.
Anando Mukherjee, AOR
Shwetank Singh, Adv.

Gopal Balwant Sathe, AOR

Standing Counsel
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Mr. Naveen Kumar, AOR

Ms. Archana Pathak Dave, Adv.
Ms. Deepanwita Priyanka, AOR

M/S.Venkat Palwai Law Associates, AOR
Mr. Prashant Kr. Tyagi, Adv.

Mr. P. Srinivas Reddy, Adv.

Mr. Kaushik Choudhury, AOR

Mr. B. K. Pal, AOR

Mr. Saket Singh, Adv.

Ms. Sangeeta Singh, Adv.
Ms. Somyashree, Adv.

Mrs. Niranjana Singh, AOR

Mr. Mahfooz A. Nazki, AOR

Mr. Polanki Gowtham, Adv.

Mr. Shaik Mohamad Haneef, Adv.
Mr. T. Vijaya Bhaskar Reddy, Adv.
Ms. Rajeswari Mukherjee, Adv.

Mr. K.V. Girish Chowdary, Adv.

Mrs. K. Enatoli Sema, Adv.
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.

Mr. Avijit Mani Tripathi, AOR
Mr. P.S. Negi, Adv.

Mr. Upendra Mishra, Adv.

Mr. T. K. Nayak, Adv.

Mr. K. V. Kharlyngdoh, Adv.

Dr. Anmol Rattan Sidhu, AG
Mr. R. K. Rathore, Adv.
Ms. Ranjeeta Rohatgi, AOR
Mr. Sourabh Tandon, Adv.

Mr. Rahul Chitnis, Adv.
Mr. Sachin Patil, AOR

Mr. Aaditya A. Pande, Adv.
Mr. Geo Joseph, Adv.

Ms. Shwetal Shepal, Adv.
Mr. Risvi Muhammad, Adv.

UPON hearing the counsel the Court made the following
ORDER

I.A.N0s.79569, 79576, 159670, 159677 of 2019 and 14261-

14262 of 2021:
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These I.As. have been filed seeking
modification of the notifications bearing nos. S.0.133(E)
dated 04.02.2003 and S.0.83(E) dated 16.09.2004 and
permission to operate Eco-friendly E-rickshaws in the
Matheran eco-sensitive zone.

The applicant represents those persons who are
eking their 1livelihood by using hand-pulled rickshaws
(Haanth gaadi) in Matheran. By S.0.133 (E) dated
04.02.2003 there was a restriction on movement vehicular
traffic within Matheran Municipal 1limits, except for
ambulance and fire engine and use of tractor for
transportation of solid waste.

Mr. Rahul Chitnis, learned counsel appearing for
the State of Maharashtra submits that there is a proposal
to permit Eco-friendly E-rickshaws in Matheran in place
of Haanth gaadis. He submitted that the Government is in
consultation with the manufacturers and after a detailed
study, the state proposes to introduce a few eco-friendly
e-rickshaws on experimental basis for 3 months.

The State Government 1is directed to file an
affidavit giving required information regarding the steps
taken to introduce eco-friendly e-rickshaws and working
of the e-rickshaws on an experimental basis. The State
Government 1s permitted to implement the pilot project
for 3 months and introduce few e-rickshas to find out the
feasibility of the said e-rickshaws in Matheran.

List after four months.



I.A.Nos.32166 and 32169/2022:

Issue notice.

List along with I.A.No0.79576 of 2019 etc.

(B.Parvathi) (Anand Prakash)
Court Master Assistant Registrar



		2022-05-13T18:19:09+0530
	BALA PARVATHI




